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THE HARYANA APPROPRIAIION (No.6) BILL, 2023

(Bill as passed by the Haryana Vidhan Sabha)

The following Bill was passed by the Haryana Vidhan Sabha :-
A

BILL
to protidefor the autltorization o-f appropriation of money out of the

Consoliclated Fund af'the State of Hary)an(t to meet the aruount
spent on certaitx ser-,,ices during the.financial years

2019-20, 2020-21 and 2021-22 in
excess of the amotint cuthrtrizecl

or granted for ihese sensices.

during these !€ars.
Be it enacted by the Legislature of the State of Haryana in the

Seventy-fourth Year of the Republic of India as follows'-
I . Tliis Act may be called the Haryana Appropriation (No.6) Act ,2023.
2. From and out of the Consolidated Fund of the Stat'e of Haryana. the

sums specified in column 6 of the Schedule appended to this Act, amounting in the
aggregate to the sum of One i{undred Fifty-Ttruee Crore, Thiriy-Nine Lakh, Twenty-
Nine Thousand, Four Hundred Sixty rupees only (T153,39,29,4501-), Twenty-One
Crore, Ninety-'fwo Lakh, Sixqr-Three Thousand, Six Hundred Three nrpees only
(t 21,92,53,603i-) and Sixty-Three Crore, Forty-Seveil L.ekh, Ten Thousand, Two
Hundred Forty-Six rupees only (< 63 ,47 ,10,245l-) shall be deerned to have been
authorizedto be paid and appiied to meet lhe amount spent fc,r Cefiaying the cliarges
in respect of the seryices specified in column 2 af tlie said Schedule during the
financial years 2019-2A,2020-21 and 2021-22respectively', in excess of the amount
authorized or granted for these services during these years.

3. The sums deemed to have been authorizedto be paid and applied from
and out of the Consolidated Fund of the State of Haryana under this Act, shall be
,deemed to have been appropriated for the services and purposes expressed in the
Schedule in relation to the financial years 2019-20,2A20-21 and 2021-22.

Shorl title.

Issue of
< 1 53 ,39 ,29 ,4601- ,

T 2l ,92,63,603/- ,

and

t 63 ,47 ,1A,2461-
out of Consolidated
Fund of State of
Hary-ana to meet
ctefiain experrditul'e
during the years

20l g-20 , 2a20-21
and

?.02t-22.

Appropriation.



*..

2

TIIE SCIIEDULE

2019-20

Sums Not Exceeding

Dernand
No.

Services & Purposes Grant rnade by
the Legislative
Assembly

Charged on Total
the Consolid-
ated Fund

8
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Buildings and Roads

Food and Supplies

Grand Total

Revenue

Revenue

126 ,99 ,,64 ,8 59 I -

26.39 ,64,601l-

{
126 ,99 ,64 ,8.59 I -

26 ,39 ,64 ,601I -

I53,39,29 ,4601- 153r39,2914601-

35 Revenue

2020- 2 1

2l ,92,63 ,6031 - 2l ,92,63 ,6031 -Tourism

Grand Total 21r92163,603/-

2021-22

63 ,43, I 0, 825 I -

,r92:63,60*

63 ,43 ,l A ,8251 -

3 ,99 ,421l-

7
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Planning and Statistics

Food and Supplies

Grand Total

Revenue

Revenue 3 ,99,421l-

63 ,43 ,1 0,8 251 - 3,99,4211- 63,47 11012461-

Chandigarh :

The Znd January, 2024,

R.K. NA].{DAL,
Secretary.

I 08 I 9_-H.V.S.-H.G.P., Chd.
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